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658. SHRI HARI KISHORE SINGH:
Will the Minister of STEEL. AND
MIN®S be pléased to state:

()) whether it is a fact that the
Bokaro Steel Plant has to pay more
for equipment from indigenous sour-
cas, particularly the Heavy Engineer-
mg Corporation than it would have
done in case the equipments had been
imported; and

Oost of Indigenous Foulpment for
' Bokaro gteel

(b) if go, whether there i3 any pro-
posal 1o write off that part ol the
capital costs which could be described
as developmental costs inherent in a
pohicy of maximising the use of ihdi-
genou, equipment?

THE MINISTER OF STATE IN THE
MINISTRY OF STEFL ANit MINES
(SHRI SHAHNAWAZ KHAN)" (a} The
heavy engmeermng ndustry i the
couniry bemng :tll n its irlancy, it 18
possible thai the prires of indigenous
ejuipment are higher in some cases
than the prices of sunilar imported
oquipment 1In the case of eguipment
supphed by Heavy Engineering Cor-
poration for the first stage of Bokaro
Bteel Plant the averpge price was
fixed by the Government with refer-
ence to the cosg of production,

(b) No. Bir.
Maltreatment to Indiap Nationals in
Upganda

$59. SHRI P. (GANGADER:
SHRI P. M. MEHTA,

Will the Minter of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Ugunda Asiang have
been ireated hadly by Uganda Gov-
ernment;

(b} :a‘!:ﬁhr a number of Ii:d::n
Natjon ve been murdpmd‘ e
revent GM?M in Upinda; and

ot have pro-

(&) wh Governme ]
o Bl Gl
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA FPAL SINGH)' (a)
Government’s views on the expulsion
of Asiang from Uganda have been set
out m the statemenis raade by Deputy
Minister ard Miniter for External
Affairs 1 Lok Sabha on August (1
and Sep'ember 4, 1972 respeciively.)

(b) Government are not aware of
any such case affecting Indian nation-
als.

(c) Does not arise,

Payment of Compensation to Share-
holders of Mines wunder the Coal
Mines (Nationalisation) Bl

660 SHRI P. GANGADEB:
SHRI P M. MEHTA.

Will the Minister of STEEL AND
MINES he pleased to state:

(a) whether India's Mining Assocla~
tion hag expressed its disappoiniment
with the amount of compensation fxed
for share-holders of mines in the re-
cent Coal Mnes (Nationalgation)
Bil,

(b) whether the  Assoctation has
pointed out that the 27,000 share-
holders would be losers and some
of them may not get anything at all;
and

() if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHR1 SHARNAWAZ KHAN): (a) No
pepresentation has been received from
the Indian Mining Assoriation expres-
sing its disappointment with the
amoung of cothpensation fixed in the
Cloking Conl Mines {Mationslisation)
Bil.

(b) and (c). Do not arise,





